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[ Shri Bhupi $h Gupta] there before us. for 
two oi    three days. All thai we had I"1- □ told 
before was that the Americans would not 
supply 

such heavy weapons to Pal In fact, a previous 
allegation they had denied. But actually we 
know that through intermediaries, they are sup-
plyingit. Thesame thing they aredoing now. 
Now, it has been done "|"'luv> quite clearly to put 
pressure on India and to complicate the 
situation, between India and Pakistan, to create 
more tension between our two countries, so that 
nothing goes will. Thcrefore-1 think the Prime 
Minister is wel) advised, suo molu, to make a 
statement. A motion is there. We all and our 
names to the motion. 

THE UTTAR PBADESH  BUDGET (1968-
69 GENERAL DISCISSION) mid, 

THE DEPUTY CHAIRMAN : Thai will do. 
Now, we come io Uic 11. I'. Budget, but before 
thai I  would   like 
I<I know the Bense ol i he House al..................... I. 
the two Bills thai were laid on the Table of the 
House, 
SHRl   BHUPESB   GUPTA   (West l)  : The 
Bills cannot   be  taken up today.  VVhj  do you  
lake it.   The rules do not permit it. 

SIUM LOKANATHMISRA (Orissa): It is not 
ou the Agenda, Let us  not take it up today, 
because it will be very bad couvcution. 

Till-; DEPUTE  CHAIRMAN :  The 
header   of   tlie    House   agrees. 

THE LEADER Oh1 THE HOUSE 
(SIUM JAISUKHLAL HATHI) : 
Madarn, 1 said, in the very beginning, 
thai if only the Bon e wants il, we 
shall today finish atters. Ol I wise, 
tomorrow. 

THE DEPUTY CHAIRMAN : Jo morrow 
the two Bills. Now the U. P. Budget. Mr. 
Ansari: 
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SIUM       Or.   11.     PALIMOHMED 
MO.VIIN ((iiijiinit): Madam, nobody ia here 
of the Home Ministry, and it. relates to the 
riof situation in Allahabad. 

THE DEPUTY    CHAIRMAN: Mr. 
Pahadia i.  m charge OT* the Budget. 
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SHRI DAHYABHAI V. PAT RL (Gujarat): 
Dries anyone know aboul anything? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): We will try to 
learn from you. 
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THE DEPUTY CHAIRMAN:  The 
House stands adjourned till 2-00 P.M. 

The House then adjourned for 
lunch at one of the clock. 

The House reassembled after lunch at two of 
the clock, [THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) in the Chair]. 

9 P     M 
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SHRI BALACHANDRA   MENON 
(Kerala): Mr. Vice-Chairman, after the 
President's Proclamation has been pro-
mulgated the State Legislatures are now in a 
suspended animation. One does not know 
whether the Legislatures wiH ever meet. 
Perhaps you are only waiting to see whether 
there will be more defections. That position 
should not be allowed to exist. I would appeal 
to the Government to see that we go back to 
the people aud find out what they feel about it 
and let them have their own 

Government which they like. That alone is 
going to save the State. Uttar Pradesh is the 
biggest of our States and is perhaps  the  one  
State  which  gives leaders to the various 
political parties, the one State which has 
constantly given us  prominent  leaders  in    
our national life. Today perhaps that State 
suffers to the maximum extent, and that is 
really very unfortunate. All the evils tliat  beset 
our country find their full   expression   in    
Uttar    Pradesh, whether it Ls communalism, 
whether it is language fanaticism or whether it 
is backwardness in education- All these things 
find an unhappy reflection in the worst form in 
Uttar Pradesh. It is time that Uttar Pradesh 
must assert itself and must be in a position to 
have its right place in this democratic life and 
for that we must spend the maximum amount 
ou   education,   because  without education 
democracy is not going to be saved. The 
position ia that we haVe i ot sufficiently cared 
to spend to the ni x mim extant on (duration. I 
would thf refor request tbat this budg t be so 
framed that you spend more on education and 
less on police. But what happens here? I am 
afraid we are going in the direction oi' a police 
State. We spend more and more ou police and 
jails and very little for development, very little 
for education. This is not the way how it 
should be done. I would therefore request that 
we spend more on education, more on 
agriculture, more on industry and less on other 
things. 

Now on the question of sugar industry itself 
we find that the industrial magnates have 
failed to deliver the goods. It is clear that the 
whole of India depends a good deal for its 
sugar on the northern States, mainly on Bihar 
and Uttar Pradesh. We should have a good 
State sector hi the sugar industry. Why should 
we allow the future in the hands of these 
private industrialists who have played with the 
sugar cultivation and 
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distribution? You cannot expect the 
cultivators to stick to sugarcane cultivation 
when they find that it is possible to get 
better profits if they switch over to some 
other cultivation. In that case it is better that 
the State thinks of a big State farm. Why 
should there not be some model farm? 
Thereby you will be able to assure sufficient 
sugarcane to the sugar factori's. I would 
therefore request that the Government 
seriously considers that suggestion. 

Then the question of irrigation has also to 
be taken up seriously. In the villages there 
should be more and more tubewells. If the 
sugarcane cultivation has to improve, 
proper irrigation facilities have got to be 
provided. I would therefore request that 
more money should be spent on such things. 

Lastly some enquiry will have, to be 
conducted to find out how far the big officrs  
are   really   playing   into   the hands of 
commuual elements.  There have been some 
unfortunate incidents as reported,  especially  
in  Allahabad and other places, where Hindu-
Muslim tension is mounting up and if certain 
officers are playing into the hands of such 
elements, an enquiry will have t > be 
conducted and such officers sacked because 
that is the greatest danger 11 our democracy. 
It has co,ne tb a stag.; where after the going 
away of British imperialism,   even   to-day  
communal elements are coming up and 
playing with the future of our country.  AU 
along we have  been  blaming it  on 
foreigners and it was so but then there is some 
other  vested interest  which is behind it and 
unless we are very careful about it, the future 
of our country is going to the dogs. I would 
therefore request   that   an   enquiry   should 
be conducted and if the officers are found to 
be playing into the hands of communal 
elements, drastic action should be taken 
against them. In the case of education,   if wo 
are not serious on ; 

secular education,  there  will b>  real fear  
among  the   Muslim;   n{   :)-'or minorities. To 
say that certain s i of minorities are bu ni kg 
oat to be com manalanditisbeoausaof that, th 
<.t the majority community is als > turning 
out to be communal Ls no ejocim. Tha com-
munalism of the majority his fco be fought   
by   all   the   secular,   pditical p irti< s wid if 
they do not do so, there is danger  because  
behind  the heart of hearts of ev ;ry on - there 
is oommana-lism.    Let us seriously find out 
whether we are that communal.  The biggest 
injustice will be if you are not going to 
respect the minorities of our country here. Ef 
you are not going to respect the minority 
Muslims of our country, then woe auto our 
democracy. I therefore request  you  to 
enquire and find oat and to take &ra ri io 
action against any officer  if  he   is   found 
guilty.   If the Police Officer or a m tgistrate,   
rem >ve him  if  there   is   the   least  tinge   
of communalism because if thoy start this 
mischief,  nothing  can  save  us.   The 
political loaders, just for voies, play the dirty 
game and if the administration also, if the 
officers are also to do the same thing, what 
wil! happen to  the minorities! One must have 
greater respect   for   the    minorities.     
Those belonging to the majority communities 
er because of their numbera. The ITud.H  are   
in  a   majority   ani   are safer. Something 
drastic his fco bi done in ths owe of 
minorities when they are threatensd.    
Therefore I say th it the -iment should go to 
the excent of sjriously  finding out whether in   
the Muslim  and  other  minorities  in  big 
towns propsr help is given. There must be 
immediate rushing of tfie police to those 
placis an I drastic action taken even if 
minimum disturbance is there and even the 
big leader, if he is communal, must be called 
upon to explain and if there is   something 
dangerous, immediate action against the 
majority communal leader must be taken. 
Uoin- 
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[ Shri Balachandra Menon. ] munalism 
among minorities is different from 
communalism of the dominant community. 
The major community has got a 
responsibility and a definite role to play in 
this and that will be that it accepts to protect 
the minorities. I therefore request that an 
enquiry must be conducted. I am sorry that 
such things are happening in Allahabad. I 
believe the political leaders and the 
communal leaders of the various com-
munities should be asked to come to a 
definite agreement that they will stand 
against communalism. Much more than that, 
the educational policy should be so shaped 
that secular education will have to be given to 
the children and every step taken for that. It 
should not be that anything is done, wheh 
will make tbe minorities feel that somehow 
the influence of the majority communalism is 
being infiltrated among the other sections 
through text-books and classes. 

PANDIT S. S. N. TANKHA (Uttar 
Pradesh): Mr. Vice-Chairman, it is a sad day 
for my State of Uttar Pradesh that its Budget 
for the ensuing year, 1968-69, has come up 
before this Parliament for its acceptance or 
rejection instead of its being debated in the 
Vidhan Sabha of the State at Lucknow as it 
normally is done and should have been done. I 
say it is a sad day because what has happened 
in my State or in some others like Bengal, 
Haryana, etc. portends, to our shame, signs of 
breakdown of democracy ia our country und 
with it, the breakdown of our cherished 
Constitution as well. But let me say that if 
ever such a thing comes about— I do hope it 
never will—it wiH, I am afraid, mean our 
country also going the way of totalitarianism 
and dictatorship, the way the rest of Asia has 
gone and which will mean the end of 
democracy in the east. Therefore as to what 
has brought about this sorry state of affairs is 
a matter of serious concern 

for all of us, whether in the governing party or 
the opposition. Let all of us as such, examine 
coolly what has or is tending to bring about 
such a state of affairs and I have no doubt that 
if we give serious thought to it and search our 
hearts, we shall feel convinced that the 
responsibility for it, in the main, lies upon the 
Opposition parties, whether they may have 
been in existenoe from before the last general 
elections or have emerged newly during or 
after the elections. 1 am prep ired to admit that 
my own party, the Congress, during its 
uninterrupted rule throughout the country as 
one single party for over 15 years may have 
committed mistakes or gone amiss in certain 
matters but it cannot be denied that it gave the 
country a stable Government and an orderly 
rule of law throughout its tenure of office and 
1 take credit oven now that the present 
Congre-ss Government at the Centre is doing 
much better than, any of the Governments of 
other complexions in any of the other States. 
The people in their desire to see if any other 
political party could give them better living 
conditions than the Congress regime, voted 
them to the State Legislatures in greater 
numbers but still not at the Centre since it has 
had inherent confidence in the Congress party 
to be able to meet all the difficult situations 
better than any other and it is thus that while 
the Congress is in charge of the Government at 
the Centre, it has lost its hold in many of the 
States. Such a situation has also been brought 
about by the fact that the, Opposition parties 
gave to the electorate false promises which 
they must doubtless have known, could not be 
fulfilled by them and which in fact they failed 
to do. In my State also, the people became a 
prey to the false hopes and promises of the 
opposition parties with the result that even 
though the Congress emerged as the largest 
single 
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party in the State and would   have 
succeeded   in   assuming   office    and 
taken the people with them if it had not been 
for one of its own comrades and tried 
stalwarts not crossing the floor with some of 
his men to join and  lead  the   Opposition.   
And had it    not    been   for    his   
experience, capacity and honesty in running 
the Government, the Opposition, composed 
as it was on several different parties with   
varying   ideologies    and   programmes   
and   ambitions,   the   non-Congress 
Samyukta Vidhyak Dal Government   in  the  
State  would  have fallen much  earlier than 
it actually did.    During the short period ol' 
less than a year that it held office, it was 
unable to fulfil any of its promises to the 
people, or to give them a better or cleaner 
Government and, therefore, it is not 
surprising the people have lost faith in it and 
do not regret its going  out.   But   whether   
they   will vote   the   Congress   into   office   
once again or not is yet to be seen.    The 
fallen   Government   having   however 
failed to find another leader of some 
eminence to shoulder the responsibility of 
office in place of its resigning leader, the 
Governor, whom we all know so very well 
for his ability and honesty, was left with no 
choice but to recommend to the President 
that he may be pleased to assume the 
admihistral ion of the State to himself by 
suspending the Constitution of the State 
temporarily with a view to affording the 
parties an  opportunity  to  settle  down  and 
then in a calmer atmosphere to find ways 
and means to reassume office   as soon es 
they can.    I may also say this. Sir, that the 
reports hi newspapers   tell us that efforts are 
again being made by the   SVD to   find 
another leader. Perhaps   they   will   
succeed,   and   if they do, the Congress will 
wish it well. The Congress, as    Shri C.B. 
Gupta, the leader of the Congress Party in 
the State has clearly stated, is in no 

hurry to come into office. He has further said 
that he will be prepared to help the opposition 
to maintain law and order and to govern 
better— if they can—so far as it lies in the 
hands of the Congress to help them. 

It is, thus, Sir, that we find that the Budget 
of the State is here before us for our 
consideration. But in looking into it we must 
not forget the fact that the Governor is new to 
the State and has not had sufficient time to 
study and  formulate it. 

Coming now to the provisions of the 
Budget, I would remind the House that though 
the State of U.P. is the second biggest State of 
the Indian Union, it is yet one of the most 
backward States, not only financially, but also 
in education, trade, commerce and industry, 
with little or no mineral resources for its 
development. It has no industries worth the 
name except for some old, outmoded sugar 
mills and a cotton and woollen mill, and a 
leather factory in Kanpur. During the last 
Three Five-Year Plans the Central 
Government too has not helpei 1 it sufficiently 
to develop by providing it with some big 
industrial or other ventures in the public or 
private sector, except for a fertilizer factory ni 
Gorakhpur, and a diesel locomotive factory in 
Varanasi and the antibiotics factory in 
Hardwar and an aluminium factory in the 
private sector in Banaras, which have all been 
set up in tlie recent past and as such have not 
yet produced any appreciable effect upon the 
backward economy of the State, or hi 
removing the poverty of its people. 

Being primarily an agricultural State, as 
mentioned by me earlier, its greatest need is 
the development of its agriculture, and the 
setting up of more fertilizer plants and 
agriculture-based industries in the  State.   But 
I do not find 



6769       Uttar   Pradesh [RAJYA SABHA]              Budget, I96ft-fi9        6780 

[ Pandit S. S. N. Tank],a. ] any provision 
for it in the State Budget, nor any mention 
of the efforts it is making to induce the 
Central Government to place more of its 
public sector undertakings within the State, 
which efforts are its greatest necessity. 

Further I would say that the sugar 
factories within the State should be helped 
to change or renovate their plants by giving 
financial aid for the purpose. 

I would also like to draw your attention 
to a paper mill situated in Lucknow, which, 
for several years past, is iu a very bad state 
of affairs, its machinery also being very old 
and outmoded. I am sure, if financial aid is 
made available to it, it will become an asset 
for the State. The Minister for Industrial 
Development should please look into this 
matter. 

I would also like to say, Sir, tha* efforts 
should be made to develop tourism in the 
State to a greater. extent. The hill resorts of 
Mussoorie and Naini Tal, which are very 
close to Delhi, should be made more 
attractive, and efforts should be made for tlie 
tourists to be in a position to go there in 
greater and larger numbers. Such places in 
the Himalayas as Badrinath and Kedamath, 
which are some of the finest places on the 
Himalayas should lie made moie, accessible 
to the tourists by having an airstrip near 
about. Some years back, Sh, I saw in the 
aewspapers that efforts were being made by 
the U.P. Government to have ;in airstrip at 
some distance from these places which 
would still be about three days' journey from 
Badrinath, but 1 do not think any tangible 
result has come out so far. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FJ NANCE (SHRI K. C. 
PANT): Where was it. Suggested   to   be   
situated; 

PANDIT S. S. N. TANKHA: I saw mention 
of the airstrip some years back, but nothing 
seems to have been done in this direction by 
the U.P. Government. I would therefore plead 
with the Minister for Tourism to examine this 
proposition and to prevail upon the 
Government to have an airstrip at such a 
distance so that tourists going from Delhi in 
the morning could be able to be back here in 
the evening after seeing those places; 
otherwise, it would be necessary to have some 
good hotels there if the tourists are to spend 
the night at such heights, an arrangement 
which perhaps will be very costly and difficult 
to provide. 

Then, Sir, there is one other thing about which 
I would like to mention, and it is about the 
High Court    in Lucknow.     Perhaps you may 
not be aware that Lucknow had a Judicial 
Commissioner's   Court   at   one    time, wll 
ieh    later    became    the    Lucknow High 
Court in 1925.   Some years later, under an 
order issued by the President thi"   High.   
Court   of   Allahabad  was amalgamated   
with   the   High   Court of Lucknow, and    
thereafter the two High   Courts   became   one   
with   the stipulation   to   have   a  Bench  of  
at least    five    Judges    permanently   in 
Lucknow. Since then this arrangement has 
continued, and I   am glad  to say that, instead   
of  having permanently five Judges  only,  
there  are  now   as many as seven or eight 
Judges permanently sitting in Lucknow to- 
deal with die cases there. But, Sir, now ''' Ml 
that the State's  administration is in the hands 
of the Central Government I would plead with 
the Government that its procedural 
arrangement should be such that litigants 
nearer to Lucknow   are   allowed   to   file   
their petitions or appeals before the Lucknow 
Bench of the  High Court   instead of having to 
go all the way to Allahabad. 
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Under the present ammgArnent the people 
from Kumaon who have to pass through 
Lucknow for going to Allahabadi are 
compelled to do that in order to file their 
petitions and appeals in the High Court at 
Allahabad. Thoy cannot do it in Lucknow. 
Similarly people from Agra, Meerut and other 
places in Western U.P. also have to travel all 
the way to Allahabad. Although these people 
do not actually pass through Lucknow still 
they pass through Kanpur which is very close 
to Lucknow. This arrangement is not at all 
suitable for the litigants and naturally it causes 
them inconvenience and hardship and they 
resent such an arrangement, especially when 
they know that the High Court at Lucknow 
and Allahabad is one and the same and there 
would bo no difference if their cases were 
heard at Lucknow instead of at Allahabad, and 
which would, in fact, facilitate matters 
considerably for them. Therefore this aspect 
of the matter requires attention and I would 
plead with the Central Government to see that 
this position is corrected and accepted by the 
High Court. 

In the same connection yet another matter 
is that after the amalgamation of the two High 
Courts, the Chief Justice who became the 
Chief Justice of both the High Courts did one 
other thing. He removed from the jurisdiction 
of the Lucknow High Court two or three 
districts, namely, the district of Faizabad, the 
district of Pratapgarh and the district of 
Sultanpur. These districts were taken away 
from the jurisdiction of the Lucknow Bench. 
This caused considerable resentment among 
the lawyers of Lucknow because it greatly 
affected them professionally. I now 
understand that two of these districts h ave 
been returned to the jurisdiction of the 
Lucknow Bench, namely, Faizabad and 
Sultanpur districts, but not the district of 

Pratapgarh. I would therefore request that the 
jurisdiction of the Lucknow Bench should in 
any case be fully d to it, even if the additional 
areas of the State that I. pleaded for namely, 
Kumaon and the western regions of U.P. are 
not made over to the Lucknow Bench of the 
High Court at this stage. 

It has also to be mentioned that the Chief 
Justice, soon after the amalgamation of the 
two High Courts also removed certain 
jurisdictions of the Lucknow Bench to the 
High Court at Allahabad, namely, the 
jurisdiction on Company Law matters which 
since then and up to now cannot be filed and 
heard in Lucknow. Kanpur, as you know, Sir, 
is big business centre from where a large 
number of appeals and cases go to the High 
Court. Bu fc even though Kanpur is only 50 
miles from Lucknow the litigants from that 
place are not allowed to file their appeals or 
petitions in the High Court at Lucknow. Nor 
are even the business cases of Lucknow of 
other cities of Awadh filed in Lucknow. They 
have all to go to Allahabad. Similar is the 
position regarding matrimonial cases. 
Formerly the Lucknow High Court had 
sufficient matrimonial cases and one Judge 
was more or less always kept busy hearing 
matrimonial cases at Lucknow, but now that 
jurisdiction also has been removed to 
Allahabad. This is very inequitous and I think 
the Central Government should take interest 
in the matter and make the Chief Justice of 
Allahabad agreeable to accepting some of 
these suggestions so that both the litigants of 
public, the State and the lawyers of Lucknow 
may be benefited by this arrangement. 

In the end I will say that I am very glad to 
find from the Budget papers that the State 
Government has laid sufficient emphasis on 
the importance of agriculture in the State.    
According 
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[ Pandit S. SL N. Tankha. ] to tne figures 
in the Budget, during the year which will end 
on the 31st of March, 1968, maximum 
emphasis was laid on agricultural production 
through high-yielding varieties and as much as 
5 million acres were brought under this 
programme wil h the expenditures on major 
and medium irrigation projects which is 
estimated at Rs. 13  25 crores and Rs. 4-25 
crores, an increase in the irrigation potential of 
the State by 63,000 acres and 1-53 lakh acres 
respectively is expected. Next year's target for 
additional irrigation potentiality is 98,000 
acres for major and medium schemes and that 
for minor irrigation scheme is 1*06 lakh 
.acres. The well irrigation has also created an 
additional 8 lakh acres potential during 1967-
68 and private tube-wells and pumping sets 
energised in 1967-68 is 20,000. This is a very 
good record of work during the current year. 
For the next year I find from the Budget 
papers that the expenditure from revenue is to 
go up to Rs. 330*74 crores and the excess 
expenditure of Rs. 6*47 crores will be 
incurred because of additional dearness allow-
ance wliich will have to be paid to the 
Government employees and teachers of aided 
schools. The capital expenditure of Rs. 36 • 08 
crores is also likly to be exceeded by Rs. 2-89 
crores due to larger contribution to the State 
Cooperative land Development Banks. This is 
a very good feature of the new Budget. 
Additional loans of Rs. 6 crores have been 
granted to the State Electricity Board for 
energising tubewells and pumping sets. This 
thing is very necessary for a purely agricul-
tural State like U.P. Rs. 9 crores have also 
been allotted for loans to cultivators for the 
purchase of seeds and fertilisers. The effect of 
these measures is likely to be that Rs. 7 • 90 
crores will be drawn from the State's reserves.    
As such I think the Budget 

has rightly taken into account some of the 
special needs of the State or at least the 
agricultural needs of the State.   And  I have  
no  doubt  that the   State   Government   wdl   
do   its best to provide greater loans to the 
cultivators for seeds, etc.,  and more water for 
cultivating their fields and maintaining   their   
crops.    I   hope   it will also help in energising 
the electric pumps in greater numbers and  also 
help private individuals in setting up their own 
pumps.    Until some time back—and I think 
the position is the same now—although there ia 
sufficient energy  available   in  the  State,  but 
transmission linos were not sufficient to reach 
the energy to distant places. Either there was 
shortage of copper wire  or some other 
difficulties  were being experienced  because  
of which use of electric energy for cultivation 
purposes was not as much us it should have 
been.   Therefore I would impress upon the 
authorities that this aspect of the matter must 
be looked into carefully so that the greatest 
efforts may be by the State to increase its 
agricultural production  and  programme  in     
the future. 

Then, Sir, as you are aware, the teachers as 
a whole in all the States are very low paid and 
they have been clamouring for increases. For 
some, I believe, increases have been sanc-
tioned but for others it has not beeu done so 
far. Further, 1 find that even though the 
private schools had been promised that the 
Central Government would meet their 
additional expenditure as a result of increased 
pay to the teachers, many of these institutions 
have not yet got the benefit somehow or other. 
Whether it has been because of lack of money 
provided to them by the Centre or for want of 
interest by the institutions concerned in 
making payment of additional salaries to 
teachers, the fact remains that there is little 
improvement in their condition. 
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There is one other matter which I | would 
like to  mention and  that  is j about pilgrim 
traffic to sacred places. You know tliat the 
Ganges at Hardwar j and Banaras attracts 
very large crowds, j some of them tourists, 
others pilgrims but mostly pilgrims. The 
ghats a.t some of these places are not aa well 
maintained, as they should be. Some years 
back a programme was undertaken by the 
State Government for the improvement of 
the ghats at Banaras but I do not think that 
the plan has yet been carried out fully. If it 
has not been carried out it should be fully 
implemented. Similarly regarding the ghats 
at Hardwar even though they are bettor 
maintained but all the same it seems that the 
facilities for the tourists visiting that place 
are not kept fully in mind. Then, Sir, take 
the case of the ghats at the Allahabad 
Sangam, for instance.  There are not even 
pucca platforms with steps leading to the 
Sangam where the waters of the Ganges and 
the Jamuna meet and because of this people 
are put to great difficulty and they find 
themselves sometimes in danger of losing 
their lives. This matter should be looked into 
very carefully. I am sure the government 
will do so and I hope they will make all 
efforts to look to the comforts of the people 
visiting   these   places. 

Thank you. 
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SHRl M. P. BHARGAVA fJJttai Pradesh) : 
Mr. Vice-Chairman, Sir, the history of U.P. 
has been very closely linked with the history 
of this country. U.P, has had the proud 
privilege of giving all the Prime Ministers to 
the country sofar. Fur U.P. tliat is a verv good 
thing. But personally 1 feel that because we 
have supplied Prime Minis-i ters to this 
country we have suffered economically. 
Whenever we have wanted more money for 
our Plans we have been told, 'Well, you have 
the Prime Minister. Why do you want 
money?" I tave uo hesitation hi saying 
that  U.P.  today   is at   least   qjM   I'lau 
backward in all its spheres of development, 
whether it isagriculturej whether it is 
irrigation, small or major, whethet it is 
health, whether il is education. In all respects, 
if we analyse the figures of the various States 
we will iind that U.P, is one Plan backward. 

I P.M. 

Now we will have to go back a little to find 
out why the necessity arose for discussing the 
U.P. Budget here. As I said a little earlier, the 
history of U.P. has been connected with the 
history of the conutry. In the 1952 elections, 
U.P. could send only 11 Members of the 
Opposition, most of them Independents, out of 
the 420 members elected to tlie U.P. Assembly. 
That was the strength I with  which  U.P.  
began,  .ind Uttar 
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t Sliri M. P. Bliargaval Pradesh was 
fortunate in having a Chief Minister of tlie 
stature of Pandit Govind Ballabh. Pant at tliat 
time. I have no hesitation in saying tbat lie had 
been one of the ablest parliamentarians tlie 
country has produced after independence. And 
when Pantji was called upon to shoukler 
responsibility at the Centre, I was both happy 
and sad, 1 was happy because an able 
administrator was coming to tlie Ot litre and 
he would be ufefnl to the Centre and the 
conutry as a whole would benefit. I was sorry 
because Uttar Pradesh was go;ng to lose a 
Chief Minister who was head nnd shoulders 
above all his colleagues. It was even said that 
in Uttar Pradesh, there was only one Minister 
and that was the Chief Minister, Pandit 
Govind Ballabh Pant; and the others were a 
team who used to lulj) hru and art according to 
his wishes. So in the beginning pf 1955 when 
be c; me 1 ere, a giant was removed frcm tbe 
CP. poltical scene. And when a giant is 
removed frcm any scene, difficulties arise. 
And that is exactly what happened in Uttar 
Pradesh. Difficulties arose. Tlie result was that 
in 1957 , the strength of tlie Opposition which 
was only 44 in 1952, swelled to 144 because, 
of the difficulties experienced by the removal 
of the giant called Pandit Govind Ballabh 
Paul. Things began to move and began to take 
shape. Then came the 1962 elections. Things 
deteriorated and the Opposition further 
increased its strength and it went up to over 
1G0 in a House of 425. 

After the 1962 ele< I ions. Ihe eountry had 
a severe blow in May 1964 when Pandit 
Jawaharlal Nehru, our first late lamented 
Prime Minister, who put the eountry on the 
map of the world, passed away. And then a 
curious pro- 

cedure began. Normally it is oxp that the 
Centre will guide the Slates;  and that should 
be the correct procedure. But in 1964, Hie 
gear wa pm in the backward direction. What 1 
and referring to is that instead of the (Vul re or 
the Congress Parliamentary Party elect ing   
its   leader,    the   Stale    Chief 
Ministers and others asserted them selves and 
tried Io show that ihe-chosingthe Prime 
Minister. It was good at ihat particular time that 
it was the party's choice that Shri Lal Bahadur 
Shastribe elected leader, and it became Ihe 
choice ol' tlie Chief Ministers of ihe. various 
States also that he lie elected leader. And so 
without any difficulty, he was elected 
unanimously. Bui the forces which came up at 
tliat time began io assert themselves. The 
Chief Minis ters began to want t h e i r  pound 
of flesh in. the Central Ministry. Tie y wanted 
todkstate, they began tp dictate t e r m s  to the 
Centre. And. the Centre began Io become 
weak. Shri Lal Bahadur Shastri, our second 
respected Prime Minister, began rather weak, 
began rather shak i ly ,  but by his honest and 
hard work, by his keen desire to develop Ihe 
coimtrv, by this sincerity of pur pose, by his 
courage of conviction., by los persuasive 
methods and by his method of working, soon 
got a grip over the si tuation. By tlie lime Ihe 
Indo Pakistan conflict came, lie bad become 
Ihe supreme leader of Ihe country. Small as he 
was, people doubted whether thai small man 
would be able to govern such a big country. 
But he soon showed that he had all the 
capacity which is required of a praoi ical 
leader. He led ihe eountry to a successful and 
useful war against Pakistan. Then came ihe 
time for him to show that he was nol onl\ a 
«nr time leader but he was a peace I mie bade] 
also, lie went to Tashkent and what be did 
there is very well known to Ihe hon. Members 
of I his House, lie showed, that if he was a war-
time leader, he .could be 
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a peace time leader as well.    And il in 
Olle  (if tlie   r;||V   Hlil.gS  ill   World 
historythai his dead body was carried by his 
opponents on their .shoulders. You will not 
find a parallel to it in history. Willi the death 
of Shri Lal Bahadur Shastri, t In- forces 
which had started showing theft laces in 
1964, again came to the lore and they 
asserted that it is t h e i r  rie'lil to elect a new 
leader. And they elected the present Prime 
Minister, Shrimati Indira Gandhi, lu fairness 
Io her. 1 must Say thai she has heen carrying 
<>u t he burden of Prime Ministership in a most 
dignified, graceiW manner. Ihe country has 
every reason to be proud of having iter as tlie 
Prime Minister. But [ am sorry to say that she 
is not having the correct counsel and some 
people around her are not behaving as rhey 
should. And that is creating complications not 
only for her luit for the country also. With 
this situation we went to the polls in 1967-I 
will not go into the other things. I will only 
quote what happened in U.P. In I'.P. oni of 
12G seats at that time the Congress got 199. 
Swatantra L2, Jan Sangh 98, SSP U, CPI i:i. 
( ' P l ( M )  J, PSP I |, Republican K) and 
Inde-j endents 'il. It was in the fitness of 
things that the Leader of the Congress 
Legislature Party. Shri Chandra Khan Gupta, 
wa.s invited to form the Government. Here I 
want to pay my tributes to this gentleman, lie 
js the one leader in India who ha.s shown that 
lie is a democrat and a democrat right 
through. When he lost in a division, lie did 
not hesitate for a minute to announce in the 
Legislature itself that he would no longer be 
the Chief Minister and he shall resign 
forthwith. That is what is expected ifweh 
veto play the game of democracy fairly, 
smoothly and well. And I would have 
expected that all through the country his 
example would be followed and people 
would not hesitate if they are defeated and 
they 

would go out. A f t e r  Shri Chandra. Bhan 
Gupta's resignation a vacuum arose and 
efforts had Io he made to find a Ministry 
which, could he stable. Now I am reminded al 
this si age of a well-known Hindi saving: 

 
And that is exactly what happened in U.P.—
divergent forces representing iIi., so called 
right ideas, divergent forces representing 
what are termed as left ideas. Parties which do 
not follow either the right or the left line of 
thinking they all cane- together and said "We 
will form what is called the SVD." Although 
there, were 7 constitu-of tliat SVD. they 
could not find a leader from among 
themselves. Then Ihe search fur ,i leader 
began and they found a leader in the Congress 
defector, Shri Charan Singh. I had very high 
regard for Shri Charan Singh, f have known 
him for n e a r l y  two decades, I had always 
regar led him as a mm of integrity and 
honesty and one who could he relied upon for 
any kind of responsibility. But my faith in the 
gentleman was badly shaken when he agreed 
to become the leader oi' the SVD. My 
estimation of th> gentleman would have gone 
up if he had gone out of the Congress, 
resigned from the As-sembly and sought re-
election ou the »SVD ticket. That would have 
heen a correct thing to do. But he did nut 
choose to do that and as soon as he bee-mo 
the Chief Minister, the forces around hirn 
began Io assert and lie gradually began to feel 
that he was a misfit in the company he was 
keeping, because day in and day out, whether 
in the Cabinet or outside, he had to face 
peculiar situations, he had to reconcile 
varying views, he had to act according to 
what was called the minimum programme. 
Now what minimum pro-| gramme can there 
be when people from 
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different parties   sit together and say "We 
shall work democracy just to keep the 
Congress out, that is our only common point    
and that   is only where we meet, on the 
remaining things we do not agree".  And it was 
a beautiful sit ual ion that national parties in 
India held    a certain view with regard to 
certain matters and the constituents of those, 
parties in U.P. had to take a different view.    
With   that   kind   of approach it was a 
foregone conclusion that   the   
chiefministership   of   Shri Charan Singh 
would not be a lasting affair.   Then   again   
Shri   Rajnarain, who is a pandit of all the rules 
of procedure, who thinks he is the wisest 
person alive on earth who can dictate to 
everybody as he likes and when he likes, took  
the stand that Mr. Charan Singh must go out of 
the leadership. And      he   succeeded.     Mr.    
Charan Singh was forced to resign the leader-
ship of the SVD.    That is what has brought 
the present stage when we are discussing the 
State Budget. He wrote a letter to the 
Governor "I cease to be the leader of the SVD, 
another leader will be chosen.    If ano their 
leader is available, you call him and ask him to 
form    the Government. If    that does not 
happen, theu I recommend that the Assembly 
be dissolved and naid-term poll be held." The 
Governor waited for 9 days to see if the SVD 
could elect its new leader.   Now   the normal 
procedure for the election of a It ader is that   
all the members who call themselves as the 
members of tlie SVD   meet   and elect a 
person who would be their leader.  Obviously  
the SVD   was not in a position to follow thai     
procedure, because they knew that    if a 
general body meeting was called, every    
constituent would pat forward its claims and 
instead of electing a new    leader,    the whole 
SVD would go to pieces.  That was the fear 

which held them back from calling a general 
body meeting of the SVD They adopted a 
noval procedure—a co-ordinating committee 
of the various constituents to elect their leader. 
Tbey wanted a short-cut to leadership, because 
the other path was full of danger. They thought 
if they treaded the other path, they would go to 
pieces. So the S.V.D. could not elect a leader. 
At one stage a peculiar situation arose. Some 
sections of the S.V.D. said : "Mi-. Charan 
Singh continues to be our hader and please call 
hirn back to form a Government" and the other 
sections said: 'Mr. B.C. Vikal, who was the 
original leader before Mr. Charan Singh 
became the leader, continues to be the leader. 
'It is a thing unheard of in parliamentary 
democracy. Over and above this, Shri 
Rajnarain, who was responsible for breaking 
the S.V.D. has the courage to say here that the 
Governor has bungled in not calling the leader 
of the S.V.D. Mr. RC. Vikal. If Mr. Rajnarain's 
stand is correct, why have they failed until to-
day to elect a leader and it is only to-day I hear 
that the general body is holding its session to 
elect a Leader or if I may put it in other words 
to ratify what the Co-ordinating Committee 
has done. I have my doubts whether the 
general body of the S.V.D. will be able to 
ratify the decision. That, is the unfortunate 
state in which my State, which had the honour 
of leading this country for over three decades, 
is placed at the moment and that is how the 
Budget has come before us. 

[ have already said that U.P. is at least one 
plan backward as far as everything is 
concerned. Therefore, obviously, I am not in a 
position to say that the Budget is to my 
satisfaction. Beyond that I do not want to say 
anything. 

SHRI K. C. PANT: Mr. Vbe-Chairman, I 
have listened to the debate 



6803 UttarPradesh        [27 MAR. 1968]        Budget ,19"*-™ 6804

with great, attention and I propose to 
concentrate on those points which are • il' 
general interes! and which Ii ave a direct 
bearing on the Budget. Many of the speeches 
which have been made contained constructive 
suggestions for the development of U.P. and 
for promoting its econom it growth. [ refer in 
particular to the speech of my friend Pandit 
Tankha. These suggestions will be, taken note 
of not onlv by us her.-, but bythcofficers of 
the U. P. Govem-ment who are here. 

Before 1 turn to the Budget itself, may I 
make it absolutely clear to my friend Shri 
Sinha that the Centre did not have any 
particular desire to bring forward this Budget 
here. A certain situation was created in U. P. 
which left the President with no choice but to 
susijcnd the Assembly and under those 
circumstances, it has fallen on the Parliament 
to pass this Budget. I would refresh his m 
mory because he seemed to suggest th t it was 
not really necessary to have brought forward 
the Budget at this juncture and that it was 
avoidable, I would refer only to one statement 
by the erstwhile Chief Minister, Shri Charan 
Singh, himself who, according to a Press 
statement in National Herald, dated 13-1-
1968, confesse: 

"The S.V.D. Government was suffering 
from the fatal disease of cancer and that it 
would witter away tomorrow, if not to-day. 
The" Chief Minister stated that he was 
convinced that the S.V.I). Government was 
bound to fall sooner 6r later." 

Then I would remind hirn that when the 
Governor sent his report to the President, he 
referred in that report to the fact that the 
S.V.D. had elected one leader in the morning 
of 21st February 1968 [ am quoting from the 
Governor's report ; 

"The very fact that the S.V.D. elected one 
leader on the morning of 21st February and 
had to cancel that election in the afternoon 
and elect another leader was indicative of 
the stresses and strains under which th" Dal 
was functioning." 

I continue to quote : 

"I also note that while in their earlier letter 
of 21st February 1908 the S.V.D.had stated 
that Shri Charan Singh had been elected 
unanimously as the Leader, in the latter leter 
of the same date signed by Shri Rim Prakash 
it was not stated that Shri Ramchandra Vikal 
had been elected unanimously and all that 
w.w said was that he had been elected 
without opposition." 

Therefore it would be obvious that, the Cent 
re. was not interested in bringing down that 
Government at all and after the President took 
the step, the leaders of the various political 
parties gave their reactions to that step. The 
Swatantra and the P.S.P. termed it as 'an in 
evitable step'. There was Shri Hiirish Chandra 
Singh, who was the former Staie Minister for 
Justice and Information and around whom the 
S.V.D. is now trying to form again and elect 
hirn as the unanimous leader. According to the 
Press reports, his comment, while describing 
the President's Rub* was that it was 'a logical 
and wise step' and he held the Jan Sangh re-
sponsible for wrecking the S.V.D. He also 
charged thai tlie .Ian Sangh had nominated 
their party members on the various 
Government sub-committees. Just io put the, 
record straight, I would also quote that the 
Deputy Chief Minister, Shri Ram Prakash 
Singh (Jan Sangh) said that the crisis was 
essentially an outcome of the differences 
among the B.K..D., the S.S.P, and the 
Communists. Therefore it ia obvious that what 
I'd tt ths dowa'allo1: 
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[ShriK.O. Pant.] the U.P. Government 
were their inner contradictions, tlie fact tliat 
they could not pull on together ami by no 
.stretch of imagination could it lie ascribed 
to any net of omission or commission on 
the part of the Central Government. 

There was a reference by various 
Members to the need for development in 
U.P. and I dare say thai T have sympathy 
with those who pleaded for a more rapid 
development in U.P. so that it can catch up 
with the other parts of the country in those 
areas, where it has fallen back but that is 
possible only in an atmosphere of political 
stabi l i ty.  It is only possible with a. stable 
and stronger Government, with an impartial 
administration and these are the pre-
requisites that are required in U.P. to-day. I 
hope the House will join me in wishing that 
all these things do come about in U. P. 
quickly and that U.P. can again enjoy the 
blessings of a stable Government which it 
ha.s been deprived of unfortunately dining 
the past so many months. 
Coming to the reference to tho last 15 years'   
growth   and   development, I would refer 
Members to the Plan outlays  and Central 
assistance since   the First Plan. In the First 
Plan, Central assistance   to U.P. was Rs. 87 
crores out of a total plan o u t l a y  of Rs, 166 
crores   which comes to 52 • 4 per cent in the 
Second Plan it came to 53-1 percent.    In    
the Third   Plan    it   was bigger; it was 65-4 
percent out of the total plan o u t l a y  ot   Rs. 
548 crores, Thus it  was ;i rise Irom 52*4 
percent in tho First Plan to 65-4 per i efcl in 
the Thivd Plan. Theic has been a fall in the 
subsequent   two years because of the 
condition oi' drought and the condition of 
scarcity of resources—which are well known 
to this House.   In 1966-67 the percentage  of  
Central assistance was 

61-5 percent, In 1967-68 it was 56-1 

per cent; but the Plan outlay was slightly 
larger in 1967-68 at'Rs. 156-04 crores. 

The per capita plan outlay and Central 
assistance figures are also revealing. Central 
assistance, per capita, is Rs. 14 in the First 
Plan, Rs. 18 in the Second Plan, and Rs. IG in 
the Third Plan. After thai it has dropped shar-
ply, to Rs. 11 in 1966-67 and Rs. 11 in 1967-
68. But the all-India per capita Central 
assistance has also dropped in the last two 
years. It was 55 in the Third Plan as against 46 
for U.P. It dropped to 12 in 1967-68 against 
which U.P's is 11. This is the picture of 
Central assistance and Plan outlay during the 
First, Second and Third Plans. 

Now coming to the plan outlay in this 
Budget, the Plan outlay has been restricted to 
the resources in sight, and the figures are as 
follows: Rs. 161-7 crores for 1967-68 and Rs. 
154-79 crores for 1968-69, including the 
Centrally sponsored schemes. Now the 
decrease in outlay is mainly on account of 
lesser provision for loans for agricultural 
purposes, but I woidd like to assure hon. 
Members that this has not been done without 
taking into account the needs of the farmer. As 
a matter of fact, the overall investment in the 
agricultural sector would not be affected 
because of the expanding rural credit 
programme by the co-operative sector as well 
as the credit likely to be advanced by the 
scheduled banks— I think my hon. friend Shri 
Tonkha. referred to this fact during his 
speech.. The Land Mortgage Bank will extend 
its activities to 41 districts as against 25 
districts this year, and they would be issuing 
debentures of Rs. 21 crores next year. And 
assistance would also be available through the 
Agricultural Refinance Corporation. Tlie 
Agro-Industries Corporation which has   been   
set   up   i3   also   expected 
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to distribute pumping Bets of the value of Rs. 
4 crores bi the Budget year for helping minor 
irrigation programmes. In fact, the total 
availability of funds for minor irrigation, 
about which hon. Members were naturally 
concerned, would be higher by Rs. 10-85 
crores next war. While daring 1967-68 a sum 
of Rs. 26-51 crores is likely to be mobilised 
for this purpose;, it is proposed to arrange for 
total funds of Rs. 37 36 crores during the 
Budget year—that is the increase. 

Then, Sir, various Members referred to the 
fact that U.P. was predominantly an 
agricultural State and that we should 
concentrate on doing whatever we can for 
stepping up agricultural production, 
particularly through the high-yielding 
programme. I haye been to varioua districts of 
U.P. in the last few months and, Sir, it is a 
sight to warm one's heart to see tlie crop that 
has come up thi-; year in the rabi season. I 
went to Eastern U.P. and I found that ia those 
districts which were traditionally only rice-
producing, this year there is a standing wheat 
crop which would compare any day with the 
crop in Western U.P. which is traditionally a 
wheat-growing area, nnd I have found tliat th 
re is hardly one inch of cultivable land which 
has been left fallow. This I have seen with my 
own eyes and—as I said—it is something that 
encourages one, something that enthuses one, 
and so this year U.P. will have perhaps record 
production. About 5 million acres have been 
brought under the high-yielding programme—
both of Kharif and rabi crops—and the target 
next year is 7 million acres, an additional 
production potential of 16-35 lakh tons would 
be created next year including 12-27 lakh 
tonnes under the high-yielding programme. In 
spite of the reduction in the Plan size the 
provision for roads in next year's State Plan 
has been stepped up. 

Now, Sir, I come to the point made by 
various Members regarding the need Io assist 
Eastern U.P,, and various Members referred 
to the Patel Commission, nnd the report of a 
team that was submitted in January, 1964, 
and wanted to know whal had heen done 
about that. Now I would like te only briefly t 
11 them that an outlay of Rs. MT crores to be 
supported by Central assi tance of Rs. 4 
crores was approved for the year 1961-65. 
Along with the finalisation of the State 's 
Annual Plan for 1965-66 an accelerated 
development programme of Ba. 4-5 crores for 
these four eastern districts, namely Ghazipur, 
Azamgarh, De aria and Jaunpur, was 
approved to be financed by additional Central 
assistance of an equal amount. Thus a total of 
Rs. 8-5 crores was given to the State 
Governmeat by way of special Central 
assistance for the programme in these four 
districts of Eastern U.P. Thus special 
assistance-was provided for the ace lerated 
development of the backward districts in 
Eastern U.P. during the years 1964-85 and 
1965-66. I may add that two other di tricts 
were later included in the Easte n U.P. 
districts, win h were < ligi-bl > f ,r special 
assistance after the visit of Shri T. T. 
Krishnamachari, ex-Finance  Minister, to 
U.P. 

Sir, now we have to see how much can be 
done during the Fourth Plan, and I hope that 
with resource mobilisation by U.P. and by the 
Centre it will be possible to do as much as 
possible, and I would al this stage be able to 
tell only this much to my hon. friends who are 
particularly interested in this problem, namely, 
that iln-requirements of specially backward 
regions will be taken into account while 
determining the overall Central assistance for 
the States' Annual Plans, and this would 
in'hide U.P. So far as the outlays provided in 
the State's Plans 
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during the year 1967-68 and 1968-69 for 
these districts are concerned, they were for 
the year 1967-68, as anticipated, Rs. 13-97 
crores, and for 1968-69 Rs. 11 -06 crores. 

Now, Sir, I come to a few points on wliich 
hon. Members wanted elucidation or 
information. My hon. friend Shri Fajee 
referred to the boundary dispute between U.P. 
and Bihar. I hope he knows that the Trivedi 
Award was received and considered and ulti-
mately U.P. and Bihar agreed to that Award. 
A Bill has been passed by the Lok Sabha and 
! believe it is either pending before the Rajya 
Sabha or it has to be introduced here. I do not 
know the exact position now. Anyway, it is 
before Parliament and it has been passed by 
the Lok Sabha. And moreover, it does not 
really matter whether this portion is with U.P. 
or with Bihar. It is not going out of the 
countiy. 
My hon. friend also referred to education and 
said that education in the State needed to be 
boosted and that the expenditure on Education 
needed to be increased. My hon. friend Mr. 
Menon also referred to it as also Mr. Mandal. 
I may say that the provision for Education lias 
actually gone up. Tn 1966-67 it was Rs. 46-58 
crores and the revised figure for the year is 
Rs. 52-07 crores and in the Budget for 1968-
69 it is Rs. 08-35 crores. Then the point-was 
made that the Kothari Commission's 
recommendations were not implemented in 
the case of the teachers in U.P. 1 woiild like 
to refer hon. Members to the Budget papers 
and to say that Rs. 1-82 crores have been 
added to the next Budget provision as a result 
of the implementation of the Kothari 
Commission's recommendations in respect of 
the degree colleges. And party in D.A. with 
State Government 

employees has been given to the Higher 
Secondary School teachers and this has 
resulted in an additional expenditure of Rs. 1-
77 crores. My hon. friends Pandit Tonkha and 
Shri Sinha referred to this point, 

Then some hon. Members made the 
point that extra expenditure was being 
incurred on jails and police. Much was made 
of this. My reply would be if my hon. friends 
would cooperate with us perhaps it would be 
possible to consider reducing the ex-penditme 
on police. But in any case the expenditure on 
police has increased mainly due to the 
increase in the rates of dearness allowance 
and the transfer of the provision from Civil 
Defence Budget to this head. Therefore I do 
not know if they will take up the position that 
it was wrong to give this dearness allowance. 
If this dearness allowance is given then the 
expenditure is bound to go up. Similarly in the 
matter of jails although the increase is not 
much that is also due to the increase in the r 
ates of dearness allowa nee. These are the main 
reasons for the increase in the Budget for jails 
and police. 

Then I come to the point raised by Shri 
Mandal who referred to the plight of the 
Scheduled Castes and tlie Scheduled Tribes. I 
am in full sympathy with him. I would oidy 
add that the sympathy which he has for the 
Scheduled Castes and the Scheduled Tribes 
should also have inspired the. decisions and 
activities of the Government to wliich his own 
party was a party in U.P. in the course of the 
nine or ten months that the S.V.D 
Government was there in the State. I 
personally heard some complaints in my own 
constituency and elsewhere that the grants etc. 
which were normally paid to the Scheduled 
Caste and Scheduler! Tribe students had not 
been paid last year. Therefore while ap-
preciating his sentiments    I wish his 
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sentiments   would    become   effective 
where his party was in power. 

Then 1 refer to a point made by Mr. 
Mandal that land revenue has gone up by Rs. 
3 crores and he made the point that this has 
gone up because land revenue had been 
extended to unprofitable agriculture. I may 
state 1 hat land revenue has not been 
extended. It so happened that last year due to 
difficulties—last year was a particularly 
difficult year for agreulturista—iu many cases 
land revenue recovery was waived. But this 
year land revenue recovery is made every 
where because the crops are good. So also the 
consolidation dues are also fully recovered. 
These also had been waived last year. So on 
account of all these reasons last year the land 
revenue recovery had been suspended and all 
this is being recovered next year. Therefore 
the figures are higher now than last year. It is 
not because of extension of the scope of the 
land revenue provision. 

My hon. friend also complained that land 
revenue had not been abolished. Por that I 
think he should criticise his own party. His 
party was in the Government and in spite of 
this being one of their 10 or 52 point 
programme —they are still undecided about 
the number of elements or points in their 
programme—waatev^r the number may be, 
this was in particular one of their points, they 
could not implement it in the course of so 
many months when they were in power. And 
now it is rather unfair to expect the Governor 
within the short time that lie had before him to 
implement what his own party's Government 
could not implement during the long period 
that they were in power. We hope that a stable 
Government would emerge in U.P. and all the 
neeessary measures would be considered. 

Finally I would like to associate myself 
with the sentiments that  Shri 

Balaohandra Menon expressed when he 
referred to the fact that communalism was 
realing its ugly head in various parts of the 
country including certain parts of U.P. On this 
master there cm be no difference of opinion. 
We are ill wedded to secularism and it is one 
of the basic pillars on which we want to build 
up this country and it is a principle on which 
we are all one, on which we are all agreed and 
united. It is unfortunate that in the recent past 
there have been instances of communal 
trouble and it is up to us, workers in different 
parties and different Governments, it is up to 
all of us, all right-thinking citizens, to take 
heed of the deterioration that has set in in the 
recent past and to set our face aga'nst it and to 
fight it and to see that in future this kind of 
thing does not recur and the trouble that is 
visible in certain places does not acquire a 
pattern but is nipped in the bud. 

I think I have dealt with many of the points 
that were made. I could not possibly deal with 
all of them, but I have tried in the time that 
you have allotted to me to cover as much 
ground as possible. Thank you,   Sir, 

THE VICE-CHAIRMAN (SHRI P.K. 
KUMARAN): Now the discussion on the 
Budget is over. 

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OP ANSWERS 

TO STARRED QUESTION NO. 397 AND 
UNSTARRED QUESTION NO. 607 

GIVEN IN THE RAJYA SABHA ON THE 
ITH MARCH, 1968 KE THE AFFAIRS OF 
THE ANDHRA STEEL CORPORATION 

SHRI M. V. BH ADR AM (Andhra 
Pradesh) : Mr. Vice-Chairman, on the 4th 
March, 1968 the hon. Minister of State in  the 
Ministry of    Steel, 


